605§ Bill introduced

[Bhri D. R. Chavan.]

poraton for the year 1D64-
65, along with the Annual
Accounts and the Audit Re-
port thereon under sub-section
(11) of section 31 of the
Warehousing Corporation
Act, 1962. [Placed in Library.
See No. LT-5312/85].

TWENTY-EIGRTH REPORT OF THE Law
Commission

The Minister of Law and BSoolal
Becurity (Shri A. K. Ben): Sir, on
behalf of Shri Jaganatha Rao, 1 beg
to lay on the Table a copy of Twenty-
eighth Report of the Law Commission
on the Indian Oaths Act, 1873. [Placed
in Library. See No. LT-5313/85].

1803 hra
ESTIMATES COMMITTEE
RerorT

Shri A. C. Guha (Barasal):Sir, I
beg to present the Eighty-seventh
Report of the Estimates Committee on
action taken by Government on the
recommendations contained in the
Forty-third Report of the Estimates
Committee on the Ministry of Rail-
ways—North East Fronlier Railway.

EIGATY-SEVENTH

12.34 hrs.

PUNJAB CO-OPERATIVE (EXTEN-
SION TO DELHI)* BILL

The Deputy Minister in the Ministry
of C ity Develop t ang Co-
operation (Shri B. S, Marthy): On
®ehalf of Shri 8. K. Dey, I beg to
move for leave to intraduse 5 Bill to
provide for the extension of the Pun-
jab Co-operative Societies Act, 1961,
to the Union territory of Delhi and
for matters connected therewith.
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Food situgtion and 6056
drought conditions (Mas.)

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to provide for the
extension of the Punjab Co-opera-
tive Societies Act, 1961, to the
Union terrilory of Delhi and for
matters connected therewith.”

The motion was adopted.

Shri B. 8. Murthy: I introducet the
BilL

12.04 hrs,

MOTIONS RE: (i) FOOD SITUATION

AND (ii) SITUATION ARISING

OUT OF DROUGHT CONDITIONS
—Contd,

Mr. Speaker: Shri Kishen Pattnayak
to reply to_the debate on drought.

Shri P. K. Deo (Kalahandi): At
what time is the Minister going to
reply?

Mr, Speaker:
him.

Immediately after

wt fema qeame  (draEe) ¢
26 FLIE TFT T &1 AT W at
&t wore Frams afen i & fan § frecor
# gfaand w7 a% g7 ST o H oy
wfr darg w1 W FoFTT w1 ST Y
s fergem # ¥fe &7 e 4§
aft wwad & | 7% wee wm ¢ fn wiw
Hat v wo § fe I g & aer
o fgrgearmr wrT & Ty ¥ et
& s, frer  mam g 8
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Wt gd WA wwTE w1 oamaw fow
T &1 TTEA 97 6 ag wedr A g

*Published in the Gazette of India,
dated T-12-85.
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$Introduced with the recommendation of the President.



